"I TEM No. 1- A Court No.3 SECTION |1 A
(For Judgnent)

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRIM NAL APPEAL NO. 82 of 2002
HARI PRASAD CHHAPOLI A( DEAD) Appel | ant (s)
VERSUS

UNION OF | NDI A Respondent (s)

Date : 20/06/2008 This appeal was called on for judgnent today.

For Appellant (s) M. V.K Mnga, Adv.
For Respondent (s) M. B.V.Bal ram Das, Adv.
Hon' bl e Dr. Justi ce Arijit Pasayat pronounced

Judgrment of the Bench conprising H s lordship and Hon' bl e
M. Justice G S. Singhvi.

The appeal is disposed of in terns of the signed judgnent.

(Shashi Sar een) (Phool an Wati Arora)
Court Master Court Master

Si gned Reportabl e judgnent is placed on the file.



